297 Matter Under

A letter published in the Indian Ex-
press issue dated 15th July, 1930 stated
that on the attention of the Prime
Minister being drawn to the afuresald
situation, she stated in reply that the
Central Education Minisiry has Leen
asked to look into the matter,

The curtailment of educational
facilities to linguistic minoritieg and
the consequen: deprivation of Urdu
minority to have adequate facilities
for instruction in Urdu 1s a serious
matter. The provisions of Article
350A of the Cunsitution have alweys
to be satisfied.

The matter brouks no delay, I urge
upon the Governrient to look into the
matter—Necessary directives be issued
to the State Government to secure com-
pliance with the provisions of the
Constitution. The Government should
make an early statement in the House.

(iv) SuppLy oF CHEAP RAW MATERIAL
TO HANDLOOM WEAVERS,

SRAVANA 17, 1902 (SAKA)

Rule 377 298
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